NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 13.09.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra

C.P. No.or C.A. | T.P. No. Purpose Section Name of the Parties
No. M/s. / Mr.
CP(IB) No.65/ - For Compli- | Rule-7 Ecolane Electronics Bangalore
BB/2017 ance of IB Pvt. Ltd.
SL. NAME (IN CAPITAL) SIGNATURE
NO. & PHONE NUMBER REPRESENTATION TO WHOM

\ERAY Jva
RT"@C ol QH“M

Counsel for petitioner is present. A memo is filed for correction in the order with regard
to the name of Petitioner Company.

Perused the order. It is true that there is some error in the name of the Petitioner
Company printed in the cause title of the order. The name of the Company is EOLANE
ELECTRONICS BANGALORE PRIVATE LIMITED. However,;nthe order [fis typed as
ECOLANE ELECTRONICS BANGALORE PRIVATE LIMITED. f

Therefore, correction is to be made with regard to the name of the Petitioner Company
as EOLANE ELECTRONICS BANGALORE PRIVATE LIMITED instead of ECOLANE
ELECTRONICS BANGALORE PRIVATE LIMITED.

Memo is accordingly allowed.

"
Registry is directed to make corrections both in the original order as well as the certified
copy of the order given to the counsel for the Petitioner Com pany. '\
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Counsel for petitioner is present. 1A 120/2017 is listed today for hearing.
No representation for petitioner in 1A No. 120/2017.

List it on 26.09.2017.
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